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LAW AND LEGAL AFFAIRS DEPARTMENT
Notification
Jaipur, May 12, 2010

G.S5.R.22.-In exercise of the powers conferred by
proviso to Article 309 of the Constitution of the India the
Governor of Rajasthan hereby makes the following rules
Further 10 amend the Rajasthan Judicial Officers (Medical
Facilities) Rules, 2008, namely:-

I. Short title and commencement.—(1) These rules
may be called the Rajasthan Judicial Officers (Medical
Facilities) (Amendment) Rules, 2010,

(2) They shall be deemed to have come into force
with effect from 01-01-2006.

2. Substitution of rule 8.-The existing rule 8 of the
Rajasthan Judicial Officers (Medical Facilities) Rules,
2008 shall be substituted by the following, namely:-

"8, Additional medical allowance.-Serving Judicial

Officer shall be entitled to receive rupees one

thousand per month and Retired Judicial Officer

shall be entitled to receive rupees one thoesand five
indred per month as medical allowanee i addition

to the benefits of medical reimbursement

[No. F. 26(12)Jud./2009]
By Orvder of the Governor
U, U, SIS,

Principal Sceretary, Law,

Government Central Press, Jaipur.
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